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number of 10 applications for registration 
under tbe scheme of Delicettsing of indus-
tries and under the scheme of Exempted 
Industries Registration for the public sec-

State

Haryana • « • •

J&K . . .

Karnataka

Kerala .

Punjab

Rajasthan .

Tamilnadu .

U.P.

APPOINTMENT OF CHIEFS OF 
PUBLIC SECTOR UNDERTAKINGS

*68. SHRI K P. UNNIKR1SHNAN . 
Will the PRIME MINISTER be pleased 
to state ;

(a) the details of the posts «)f Chiefs 
af Union Public Sector Undertakings 
Riled up, Ministry-wise, from 7 November,
1990 till the issue of Notification for 
General Elections to Lok Sabha;

(b) whether the incumbents fulfil all 
requirements laid down by the Public En-
terprises Selection Board and whether 
their appointments were in consonance 
with the recommendations of the Selection 
Committees;

(c) the details of appointments made 
after the Notification for the General Elec-
tions to Lok Sabha was issued: and

(d) whether the Government propose 
to review such appointments done in vio-
lation of the guidelines of the B ert inn

«mn)ff>iui 7

tor units of the State Governments are 
pending for consideration. The State-wise 
position of these are as under :—

No. of applications pending for 
Registration

De>licenung Exempte^ 1 r dustries 
Registration Registration

I

1

1

1

3

1

1

1

9 , 1

THE MINISTER OF STATE IN THE 
MINISTRY OF PERSONNEL, PUBLIC 
GRIEVANCES AND PENSIONS (SHRI-
MATI MARGARET ALVA) U ) As 
per the information available the details 
of the appointments made to the posts of 
Chief» of the Central Public Sector Undei- 
takings during the period from the 7th of 
November, 1990 to the 19th of April,
1991 i.e till the date of issue ol the noti-
fication for the General Elections to the 
Lok Sabha are given in the attached 
Statement-1.

(b) Excepting a few these appointments 
were made as per the recommendations of 
the Public Enterprises Selection Board.

(c) As per the information available the 
details of the appointments made after the 
19th of April, # 9 1  U . the date of notifi-
cation for the General Elections to Lok 
Sabha and up to the 30th of June, 1991 
are given in the attached StatemenMI.

(d) The mattei is under Consideration.
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